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THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WBLEARE 
(SHRI M. YUNUS SALEEM): (a) 
61,565. 

(b) The Trlbuaal lias oaly receatly been 
strellltbeaed by (our additioael Bellcb .. to 
cope with Ibe pc.dency o( ceses. Further 
addltioas will be made If aecessary. 

(c) There II DO luch propolal. 

2589. SHRI B. K. DASCHOW-
DHURY: Will thl Mialaler of INDUS­
TRIAL DEVELOPMENT. INTERNAL 
TRADE ANO COMPANY AFFAIRS be 
plea.ed to ata tl : 

(a) wlallher Goveremenl laava alreed to 
have collaboralio. wllh .. East German 
firm for manufacture 0 f prinUnl machinery 
In Hinduslan Macblne Tools; 

(b) if 10, Ibe namo of Ihe Easl Gorman 
firm wllh whom collaboralion .&reCfJlenl 
has been lilaed ; and 

(c) tho detail' of Ihl collaboralion 1 

THE MIMISTBJI. OF INDUSTa.IAL 
DBVBLOPMENT. INTERNAL TRADE 
AND COMPANY AFFAIRS (THRI F. A. 
AHMED): (a) to (c). Govlremeel have 
approYod of a propoAI of Hled,,"tan 
Machine ToolI Lilllilld to onter iato a 
technical collaboration alreemall witb "'.an. V. V. B. Pol' .... pb of Gcrillall 
Democralic Ropublic for !IIHufactar. of 
varinua I,p .. of prletial macbialry. The 
collaboralioe A&reemeat baa nol yet been 
euculed. Tbe collaboration alreemaat 
betW"D Hlndllltaa Macblna ToolI Limited 
wltb MIUra V. V. B. PolYlrapb of GonDan 
Democratic Republic I. ia Ibe aature of a 
commercial coatract aDd it II not conllder­
od approprIate to diyulll tbe dotall. of the 
collaboratloa ai_meat. 

2m. SHRI VAL"'11t.1 
CHOUDHARY: 

SHill YASHPAL SIMGH : 
Will Ihl MlnUler of INDUSTIlIAL 

DEVELOPMENT. INTERNAL TR ... DE 
AND COMPANY AFFAIRS be pleased to 
• Iala ; 

(.) whelher the Hu~arlaa ","rltter ror 

MelalluflY aad Machiae Indultry durin, 
his recent visll to ladia offered additIonal 
itema of uports to ladia 10 wipe off ilo 
adverse bal.nce of trade ; aad 

(b) If so, item-wIse additIonal eaports 
or Hungarian itema to ladlan otre .. d by 
bim anJ Ihe terms or tbe .... cement con­
cluded, if any 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMBNT. INTBRNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) and (b). Durin, the courae 
of discu.siono for tha furtherance of 'Coao­
mic. induotri.1 and lrade co-operalloa 
between Ihe two counlrl.1 with the 
Hunllarlan MIDister for Melallurn aad 
Machine Indullry Inlerell WII evlac.d by 
him in importiDI from India nol ani, In 
addition .. 1 quantum of items of tredi­
tional ... porls bul allo en,lneerlDI lood. 
such as walonl and conlumer items. Th. 
details of item. 10 be eaporled from ladla 
to Hunlary and the lerml on whlcb thle 
could b. done bod to be lefl for dlecuI.loal 
10 be done al olBclal level al a later dall. 

Uplift or D1 .... led Person. 

2591. SHRI G. Y. KRISHNAN I Will 
Ih. Minilier of lAW AND SOCIAL WilL­
FARE be pleased 10 Ilate : 

(a) whether II il a faci Ihal ia Iph. of 
Ihe repealed assurances ,lveD by Govera­
ment Ihe di.abled parsons are nol provided 
due opporlunitles of jobs; 

(b) aalure of employmenl opporlunltl .. 
provided a" far and propoled 10 be pro"ld­
ed to them; Ind 

(c) how many IDllitulloal are fUDcllon­
inlln Ih. coualr~ for Ihe upllft_DI of tb, 
dilabled and for Ihelr educelion and pbYII­
e al trealmenl 7 

THE MINISTER OF STATIl IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
lOR. (SHRlMATI) PHULIlENU GUHA] : 
(a) and (b). Aboul '''''' pb,llcally budl­
capped petloal baye bean placed II)' Ihe 
nlDe Special £caploy_at Bacb ...... lor Ihe 
Physlcelly Haadlclpped In tb, coualr}' both 
in tbe public and prlvale MClor.. The 
employmeal opporlunltles provided 10 tb ... 
diAbled peraODI bave beaa carer .. IJ, .tudlod 
teepiDi In view tblir aplitude aad IralDia, 
receIwd II)' tbl" . 

<c) Approslmetol, 249. 




